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गहृ मतं्रालय 
अजधसचूना 

नई दिल्ली, 8 अक् तूबर, 2026 
 सा.का.जन. 870(अ).— केन्द्रीय सरकार, केन्द्रीय सिस्त्र पुजलस बल (सामान्द्य प्रिासन) अजधजनयम, 2026 (2026 
का 9) की धारा 1 की उपधारा (2) द्वारा प्रित्त िजियों का प्रयोग करत ेहुए, 08 अक्टूबर, 2026 को उस दिनांक के रूप 
में जनयत करती ह,ै जिसको उि अजधजनयम के उपबंध प्रवृत्त होंगे। 

[फा. सं. 45020/207/2026- कार्मिक.II] 

सुषमा चौहान, संयुि सजचव, 
MINISTRY OF HOME AFFAIRS 

NOTIFICATION 

New Delhi, the 8th October, 2026 
G.S.R. 870(E). — In exercise of the powers conferred by sub-section (2) of section 1 of the Central Armed Police 

Forces (General Administration) Act, 2026 (9 of 2026), the Central Government hereby appoints the 08th day of 
October, 2026, as the date on which the provisions of the said Act shall come into force. 

[F. No. 45020/207/2026-Pers.II] 
  SUSHMA CHAUHAN, Jt. Secy. 
7710  GI/2026 
 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 
and Published by the Controller of Publications, Delhi-110054.  

स.ं   799] नई दिल्ली,  बहृस्ट् पजतवार , अक् तूबर 8, 2026/आज‍ वन  16, 1948  
No. 799] NEW DELHI,  THURSDAY, OCTOBER 8, 2026/ASVINA  16, 1948  

सी.जी.-डी.एल.-अ.-08102026-276938
CG-DL-E-08102026-276938


		2026-10-08T15:25:07+0530
	KUMER CHAND MEENA




